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Lifestyle for
vironment

MAHARA.SHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, PUNE

ffi\rEErz
"Youv Service Is Our Duty"

Tel. No. 9423632901
SRO Off: 94227,12901
E-mail:
roDune@Erpcb. gov. in
Visit us at:
www.mpcb.gov.ln

Jog Center, Building,
3'd Flor, Wakadewadi,
Mumbai-Pune
Highway, Pune-411003,
Maharashtra

2<e.312-973-6 1",OMPCBPune /FTS N Datet - l2-[og lb.?tr
To,
The ChiefOfficer,
Vadgaon Nagarpalchayat,
Vadgaon, Maval District- Pune

Sub- Environmental Compensation as per the Order passed Vide Dated
17/03/2025, By The Hon'ble National Green Tribunal (WZ), pune, In
Original Application No.ll 1/2024(WZ) [earlier original applicalion
no.273D024(PB)l News item titled: ,,layer of toxic foam floats orl
surfacd of indrayani vet in pune" appearing in hindustan times dated
t2.02.2024

Ref-l r Order oassed \ ide oared t 7 0J 20)5. by Hon ble Nalional
creen Triblmai (WZ) Pune, in OA No. tll Of 2024
lEar]ier OA No. 273 Of2024 (pB)l

2) Personal Hearing extended to Vadgaon Nagarpanchayat on
23/0s/2025

3) Approval ofEDC calculation from competent autltority

S ir-

The Flon'ble National Green liibunal (WZ), pune in Original Application No.
No I t 1/2024(wZ ) feartier originai.appLi cation no.273/2024(pe)l Neris item iiiled: ..layer of
19)(i. !-1" tloats on surface of indrayani river in pune,, appearing in hindustan trmes dated
12.02.2024 has passed an order vide dated l'i/03r2025 and ,li.ected MpcB,.carcutate the
amount of EDC in terms o.f the 16\\, laiddowninO ginat Applicetion No.606/201g, but the
same has not been done sofar. direct Respondent No.I io catcitate the EDC amount as directed
earlier and file an afjida.rit in lhat regard wlthin tu)o weeks"

- Accordingly, in compliance of the order passed by the Hon,ble NGT on 1710312025
M.P.C. Board has assessed Environmental Compensation of Rs. ii,10,00,000/_ (Rupees
Seventeen Crores, Ten Lakhs, Only) towards the damage already causedio ihe Environmental
and recovery of environmental compensation as per,.polluters Fay,.pdncipal
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This is submitted for your information in compliance of the above-mentioned Hon'ble

\CT order.

This is issued with the approval ofthe competent authority of the Board.

Regional Officer,
M.P.C. Board Pune

Copy submitted for information to:
1. Member Secretary M.P.C. Board, Mumbai
2. Joint Dircctor (APC), M.P.C. Board, Mumbai
3. Lar.r Officer, M.P.C. Board. Mumbai
4. Sub Regional Office, M.P.C. Board, Pune 2

- Yo; arc instructed to take follow -up of the EDC order & submit compliance report in
time without fail.
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